Written Answers to

[18 July, 2014] Unstarred Questions

Sl No. State/UT Numbers
21 Meghalaya 18
22. Nagaland 12
23. Odisha 875
24 Puducherry 70
25. Punjab 2,784
26. Rajasthan 777
27. Sikkim 18
28. Tamil Nadu 5,186
29. Tripura 55
30. Uttar Pradesh 2.116
31 Uttarakhand 381
32 West Bengal 1,600
TotaL 36,881

Source: Annual Survey of Industries, 2011-12
Cold storages for fruits and vegetables

1148. SHRI AJAY SANCHETI: Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) the requirement of cold storage chain to protect and get value of food

products in the country;

(by whether Government has any estimates of wastage both quantity and value
of fruits and vegetables for want of cold storage facilities; if so, the details thereof;

and

(¢) the manner in which Government proposes to solve the issue especially in
Maharashtra?

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES (DR. SANJEEV KUMAR BALYAN): (a) Dr. Saumitra Chaudhuri
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Committee constituted by the Planning Commission in 2012 on Encouraging Investment
in Supply Chains including Provision for Cold Storage for More Efficient Distribution
of Farm Produce, citing a study conducted by National Spot Exchange Limited (NSEL)
in 2010, has indicated cold storage requirement of 61.13 million MT. The existing
capacity of cold storage 1s around 32 million MT in the country. Thus present gap 1s

around 29 million MT.

(by As per the report of Central Institute of Post Harvest Engineering and
Technology (CIPHET) (ICAR, Ludhiana), published in 2010, based on nationwide
sample survey, annual wastage of fruits and vegetables is estimated in the range of
5.8% to 18% having value of Rs. 13,309 crores annually. The crop-wise wastages of

fruits and vegetables are given in Statement-I (See below).

(c)  With the objective of reducing post harvest losses and providing integrated
cold chain and preservation infrastructure facilities without any break from the farm
gate to the consumer, Minmistry of Food Processing Industries 1s implementing a Central
Sector Scheme of Cold Chain, Value Addition and Preservation Infrastructure since
2008-09 in the country including Maharashtra. The financial assistance (@ 50% of the
total cost of plant & machinery and technical civil works in general areas and 75% for
NE region and difficult areas (North-Eastern States, Sikkim, J&K, Himachal Pradesh
and Uttarakhand) subject to a maximum grant-in-aid of Rs 10 crore per project is
provided for setting up the cold chain infrastructure in the country. Integrated cold chain
and preservation infrastructure can be set up by individuals, groups of entrepreneurs,
cooperative societies, Self Help Groups (SHGs), Farmer Producer Organizations (FPOs),
NGOs, Central/State PSUs, etc. Under the scheme of Cold Chain, Value Addition
and Preservation infrastructure, the Ministry has sanctioned 121 cold chain projects
for implementation in the country. Out of these, 29 projects have been sanctioned in
Maharashtra. Details of Cold Chain projects sanctioned in Maharashtra are given in

Statement-11 (See below).

Further, the Ministry has also launched a Centrally Sponsored Scheme ie.
National Mission on Food Processing (NMFP) during 12th Plan. The NMFP is being
mplemented by the State/UT governments including Maharashtra. Under the Mission,
financial assistance is provided for setting up cold chain infrastructure through following

schemes:

(1)  Scheme for Cold Chain, Value Addition and Preservation Infrastructure
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for Non-Horticultural Products:- For setting up of cold chain projects
for non-horticulture produce like dairy, meat, poultry fish etc., the financial
assistance is provided as (a) Capital Subsidy: Grant-in-aid @35% of the
bank appraised project cost for general areas, and (@ 50% of the project
cost for difficult areas including North-Eastern region, subject to maximum
of Rs. 5 crore and (b) Interest Subsidy: (@ 6% per annum subject to a
maximum of Rs. 2.00 crore per project or actual interest accrued on term
loan, whichever 1s lower, for a period of 5 vear from completion of the
project for general areas, and (@7% per annum subject to a maximum of Rs.
3.00 crore per project or actual interest accrued on term loan, whichever 1s
lower, for a period of 7 years from completion of the project for difficult

areas including North-Eastern Region.

(i) Scheme for Creating Primary Processing Centres / Collection Centres in
Rural Areas:- Under this scheme, financial assistance is provided for setting
up processing and preservation facilities in rural areas to enhance shelf life
of perishable produce. Admissible grant-in-aid under the scheme is (@ 50%
of the eligible project cost for the general areas and 75% in North-Eastern
Region, ITDP & Difficult Areas, respectively subject to a maximum of
Rs. 2.5 crore.

(111) Reefer Vehicles: Financial assistance to standalone reefer vehicle(s)
and mobile pre-cooling van(s) for carrying & transporting, both
horticultural & non-horticultural produce 1s provided under the scheme
as credit linked back ended grants-in-aid (@ 50% of the cost of New
Reefer Vehicle(s)/Mobile pre-cooling van(s) upto a masxamum of Rs. 50.00
lakh.

In addition, National Horticulture Mission (NHM), National Horticulture
Board (NHB), and National Cooperative Development Corporation (NCDC) under
Department of Agriculture and Cooperation, Ministry of Agriculture and Agricultural and
Processed Food Products Export Development Authority (APEDA) under Department
of Commerce, Ministry of Commerce and Industries, Government of India are also
providing assistance for setting up cold storages under their respective schemes.
Various other incentives provided by the Government to promote this sector are given

in Statement-III (See below).
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Statement-I

Details of crop-wise wastages of various fruits and vegetables

Crop / Commodity Losses estimated (%0) Estimate of economic
value of the losses at
2009 wholesale prices

(Rs. in crore)

(i) Fruits
1. Apple 12.3 953
2 Banana 6.6 1275
3, Citrus 6.3 839
4. Grapes 8.3 434
B Guava 18 407
6. Mango 12:7 3298
7. Papaya 7.4 157
8. Sapota 5.8 74
Torar 7437

(ii) Vegetables

1. Cabbage 6.9 217
2. Cauliflower 6.8 308
3. Green Pea 10.3 562
4. Mushroom 12.5 15
5. Onion 7.5 587
6. Potato 9 2630
7 Tomato 12.4 997
8. Tapioca 9.8 556

Totar 5872
GranD ToTar (FrRUTTs + VEGETABLES) 13,309

[Source: Study by Central Institute of Post Harvest Engineering and Technology (CIPHET),
Ludhiana]



Statement-I1

Details af cold chain projects sanctioned in Maharashtra

29 projects have been sanctioned in Maharashtra

Sl No.  Project District Date of Project Approved  Amount Physical Progress
Approval cost Amount of grant
(Rs. in  of grant-  released
lakh) m-aid {Rs. in
(Rs. in lakh)  lakh)

OF SAPMSUE USIILLY

1 2 3 4 5 6 7 8 9

1 Freshtrop Fruits Ltd. Nashik ~ 27.03.2009 3275 847.01 847.01 Commercial production
started

2 1.G. Internaticnal Chennai and 25.05.2011 2225 895543 895.543 Commercial production

Baramati started

3 Warana Dairy & Agro Industry Sholapur  1.06.2011 4331 91438 9148 Commercial production
started

4 SaasthaWarehousing Ltd Raigad  25.05.2011 428122 1000 750 Reported completion of
the project.

5 Savla Foods & Cold Storage Pvt Ltd ~ Mumbai  25.05.2011 2700 720.27 72027 Commercial production
started
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6 M/s B. Y. Agro & Infra Pvt. Ltd. Amaravati  05.07.2012 2858 684.05 513.04 Reported completion of
the project.

7 M/s Blue Fin Frozen Pvt. Ltd. Raigad  04.07.2012 25456  o6le.27 616.27 Commercial production
started

8 M/s Cold Star Logistics Pvt. Ltd. Navi 05.09.2012 2326.4 1000 750 Reported completion of

Mumbai the project.

9 M/s Haldiram Foods Intl. Limited Nagpur  28.08.2012 2800 1000 250 75% progress.

10 Western Hill Foods Ltd Pune 31.07.2012 2096 767.64 191.91 Reported 75% progress.

11 Baramati Agro Limited Pune 20.09.2013 911 413 30075 75% progress.

12 Elaf Cold Storage Raigad  20.09.2013 175575 76227 190.56 25% progress.

13 Indapur Dairy & Milk Products Ltd Pune 20.09.2013 1603 717.22 179.305 Reported 75% progress.

14 Mhetre Foods Pvt. Ltd Pune 20.09.2013 125054  480.01 0 25% progress

15 Omni Fresh Agro Nashik  20.09.2013 165942  571.74 0 Reported 25% progress

16 P. D. Shah & Sons Kolhapur  20.09.2013 217281 84473 0 under implementation.

17 Saikrupa Industries Nashik  20.09.2013 5441 20664993 51.6624825 Reported 75% progress.

o0z
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18 Satec Hnvir Engineering (1) Pvt. Ltd Nashik  20.09.2013 226222 740.795 0 Reported 75% progress.

19 Shivtirth Dairy & Agro Sangli 20.09.2013 820 262.56 0 Reported 75% progress.
Producers Company Ltd

20 SunfreshAgro Industries Pvt. Ltd Ahmednagar 20.09.2013 4617.92 9760975 244.024375  75% progress.

21 Tirupati Balaji Agro Products Pvt. Ltd.  Pune 20.09.2013 5041.03  790.03 0 Reported 75% progress.

22 Tricom Fruit Products Ltd Satara 20.09.2013 691942  868.07 0 Reported 75% progress.

23 Global Foods Nagpur  04.10.2013 242794 968.3535 0 Reported 75% progress.

24 D.I. Exports Pvt. Ltd. Thane 04.10.2013 1831.38 610185 45763875  75% progress.

25 Forstar Frozen Food Pvt. Ltd. Navi Mumbai 04.10.2013 3668 1000 250 Reported 75% progress.

26 VaishVik Foods Pyt LTd. Satara 04.10.2013 265264 7933 0 Reported 25% progress

27 Swara] India Industries Ltd. Satara 20.11.2013 2621 1000 0 Reported 25% progress

28 Suyojit Infrastructure Pvt. Lid Nashik 26.11.2013 2234 892.19 0 Under implementation

29 Taksh Cold Chain Amaravati  06.12.2013 25507 9788 0 Under implementation
Totar 76981.09 22321.58543 8131.783608
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Statement-ITT

Details of various other incentives provided by the
Government to the Cold Chain Sector

Under Section 35-AD of the Income tax Act 1961, deduction for expenditure
ncurred on investment 1s allowed if this investment is wholly and exclusively
for the purpose of (1) setting up and operating a cold chain facility; and
(i) setting up and operating warehousing facility for storage of agricultural
produce. This deduction is allowed to the extent of 150% provided the

taxpayer has commenced its business on or after 01.04.2012.

Government has extended Project Imports' benefits to Cold storage, cold room
{including for farm level pre-cooling) or industrial projects for preservation,
storage or processing of agricultural, apiary, horticultural, dairy, poultry,
aquatic and marine produce and meat. Consequently, all goods related to
Food Processing, imported as part of the project, irrespective of their tarff
classification, would be entitled to uniform assessment at concessional basic

customs duty of 5%.

All refrigeration machineries and Parts used for installation of cold storage,
cold room or refrigerated vehicle, for the preservation, storage, transport or
processing of agricultural, apiary, horticultural, dairy, poultry, aquatic and
marine produce and meat under Taniff Head: Chapter 84 are exempted from

Excise Duty.

Construction, Erection, Commissioning or installation of original works
pertaining to post-harvest storage infrastructure for agricultural produce

including Cold storages for such purposes are exempted from Service tax.

Capital investment in the creation of modern storage capacity has been made
eligible for viability gap funding scheme of the Finance Ministry. The cold
chains and post-harvest storage has been recognized as an infrastructure

sub-sector.

Food processing units and cold storages in Maharashira

1149. SHRT HUSAIN DALWAIL: Will the Mimster of FOOD PROCHESSING

INDUSTRIES be pleased to state:

the details of production of fruits and vegetables in Maharashtra with their

share in all India production;



